4. Corporate tdentty No, | Linited Liabity
‘ Identification No. of Corporate Deblor

Regrs%rar of Companies, Delhi

U20296DL2010PTC206628

5. Address of the registered office & prlnapali 2054, Ground Floor, LSC, Vardhmian Premium Mall,

- office {if any) of Corporate Dablor

Cuter Ring Road, Deepali, Pitampura New Delhi,

_|North West Dell- 110034
6. Dats of closure of Insolvency 27.08-2020
Reso!uton Process _ )
[ quda{s(m commiencemert date 26-08-2022 {Order uploaded on
' Cerporaie Deblor website on 30.08.2022)
. Nam & Registration Number of Insclvency | Reshma Mittal
| Professional acting as Liquidator Regn. No: [BBIIPA-001/IPP00297/2017-18/10541

@ UAddress and Emafl of the fiquirator

1 s registered with the Board

10.. Address and e-mail to be used for
wﬁespondeme with the liquidator

Add.: R-4/39, Rai Nagar Ghazizhad-201002
Email: careshmamittal@gmail.com

| Add.: RR Insolvency Professionals LLP

R-4/39, Raj Nagar, Ghaziabad-201002
Email: irp.pellet@rrinsolvency.com
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26-09-2022

Notice is hareby given that the Hon'ble National Company Law Tribunal, Principal bench fias ordered ihe
commencement of liquidalion of the Mis Pelist Energy Systems Private Limited on 26-08-2022
{Orderuploaded on website on 30.08.2022)

The stakeholders of Mis Pellet Eneray Bystems Private Limited are hereby called upon to submil a
procof of their claims, or or befers 25:09.2022 , to the finuidator atthe address mentioned againsttem no 10
The financial creditors shall submit thair proof of claims by electronic means only, All other stakeholders
may submitthe proof of claims in person, by post orby electronicmeans,
Submission of false or misleading proofs of claim shall attract penalties.

Date : 31.08.2022
Place : Ghaziabad

Reshma Mittal
Regn. No: IBBI/IPA-0G1 /[IPP0O0297/2017-18/10541

Liquidator of Pellet Energy Systems Private Limited
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